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DELHI LEGISLATIVE ASSEMBLY.. ...

" BULLETIN PART - I
(Brlef record Uf prOceedmgs)

Monday, 1* April, 2002/ Chaitra 11, 1924 (Saka)

Question Hour: ,

Starred Questions 41 to 48 were asked and replied.

Replies to Starred Questions 49-60 and Unstarred Questions 19-29  were
laid on the Table.

Statement by the Minister of Labour:

The Minister of Labour made a statement regarding the release/revision of
DA of skilled and unskilled workers under the Mlmmum Wages Act,
1948. .

' Papers Laid on the Table:

- The Minister of Finance laid a copy: of the Notification
No.F.101(51)/2001-Fin(A/Cs)6549-59 dated 18.2.2002 regarding
Sales Tax exemption to Commonwealth Educatlonal Media Center
for Asia.

2. The Minister of Development laid a copy of the Annual Report of
the Delhi Co-operative Housing Finance Corporatlon for the year
2000-2001. .

. Metion:

Shri Mangat Ram Singhal moved the followmg Motion:

“That this House agrees to the Ninth Report of the Business Advisory
Committee presented to the House on the 28" March, 2002.”

The Motion was put to vote and adopted.

Special Mention (Rule 287):

The following Members raised matters under Rule 287:
Shri Naresh Gaur (Chief Minister replied)

Shri Veer Singh

Shri Jile Singh Chauhan

Ch. ShishPal . = .

Shri Nand Kishore Garg

Shri Amrish Singh Gautam

Smt. Meera Bhardwaj

Dr. (Smt) Kiran Walia (Minister of Health replied)
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6 3.25 Motion of thanks on Lt. Governor’s Address:
PM : " }
Shri ~Ramakant Goswami moved the following Motion:
“That this House expresses its gratitude to Hon’ble Lt.Governor for his
address delivered to the Assembly on 26" March, 2002.”
Shri Radhey Shyam Khanna seconded the Motion.
4.00 (The House adjourned for tea-break)
PM
440 (The House reassembled.)
PM
The following Members took part in the debate on the Motion of thanks:
1. Dr. Harshvardhan
2. Shri Naseeb Singh
3. Shri Charan Singh Kandera
4. Shri Naresh Gaur
5. Shri Roop Chand
6.05  The House adjourned for the day.
PM
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